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WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Promoting AYUSH systems of treatment

+2077. DR. BHUSHAN LAL JANGDE: Will the Minister of AYURVEDA, YOGA
AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) be pleased
to state:

(a) the steps being taken by Government for promoting Ayurveda, Unani and

Homocopathy treatment;

(b) whether Government would, on the lines of many States, also consider allowing

Ayurveda graduate physicians to use Allopathic medicines; and

(c) whether Government would consider to impart education of Allopathy along
with Ayurveda at graduate level as was done earlier?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI SHRIPAD
YESSO NAIK): (a) The Government of India has approved and notified Centrally
Sponsored Scheme of National AYUSH Mission (NAM) on 29.09.2014 which envisages
better access to AYUSH services; strengthening of AYUSH educational institutions,
facilitate the enforcement of quality control of Ayurveda, Siddha and Unani and
Homoecopathy (ASU&H) drugs and sustainable availability of ASU&H raw-materials by
promotion of medicinal plants in the States/UTs during Twelfth Plan. Under NAM, the
Central Government provides financial assistance to the States/UTs for encouraging
Ayurveda, Yoga and Naturopathy, Unani, Siddha and Homocopathy Centers for the
health care of the people of the country as per the State Annual Action Plan (SAAP).

The National AYUSH Mission (NAM) inter-alia makes provision for the following:-

@i Co-location of AYUSH facilities at Primary Health Centers (PHCs), Community
Health Centers (CHCs) and District Hospitals (DHs).

(i) Upgradation of exclusive State Government AYUSH Hospitals and
Dispensaries.

@ii) Setting up of up to 50 bedded integrated AYUSH Hospital.
@v) Upgradation of State Government Educational Institutions.

(v)  Setting up of new State Government AYUSH Educational Institutions in the

State where it is not available.

TOriginal notice of the question was received in Hindi.
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(vi) Strengthening of State Government/Public Sector Undertaking (PSU)
Ayurveda, Siddha, Unani and Homoeopathy (ASU&H) Pharmacies and Drug
Testing Laboratories (DTL).

(vii)  Cultivation and Promotion of Medicinal Plants.

Under the Central Sector Scheme for Promotion of Information, Education and
Communication (IEC), the Ministry takes up initiatives for propagation and promotion
of AYUSH systems of medicines by organizing Arogya fairs/melas, conferences,
exhibitions, seminars, workshops, symposium and also undertakes publicity through

electronic multimedia/print media campaign for awareness amongst the citizens.

Ministry of AYUSH celebrated 'National Ayurveda Day" every year on the day
of Dhanvantari Jayanti (Dhanteras). The theme for year 2016-17 i.e. the first National
Ayurveda Day was 'Ayurveda for Prevention and Control of Diabetes' which was
celebrated on 28.10.2016. Mission Madhumeh was launched on this occasion and
Ministry also released a protocol for Prevention and Control of Diabetes through
Ayurveda.

Also, AYUSH intervention in National Program for Cancer, Diabetes, Cardiovascular
disease & Stroke (NPCDCS) program is being implemented in one District each in six
States viz. Bhilwara (Rajasthan), Surendranagar (Gujarat), Gaya (Bihar), Lakhimpur Khiri
(Uttar Pradesh), Krishna (Andhra Pradesh) and Darjeecling (West Bengal).

(b) Section 15 of the Indian Medical Council Act, 1956 stipulates as below:
15. Right of persons possessing qualifications in the Schedules to be enrolled.

(1) Subject to the other provisions contained in this Act, the medical qualifications
included in the Schedules shall be sufficient qualification for enrolment on any State
Medical Register.

(2) Same as provided in section 25, no person other than a medical practitioner
enrolled on a State Medical Register:-

(1 shall hold office as physician or surgeon or any other office (by whatever
designation called) in Government or in any institution maintained by a local

or other authority;
(i) shall practice medicine in any State;

@) shall be entitled to sign or authenticate a medical or fitness certificate or any
other certificate required by any law to be signed or authenticated by a duly

qualified medical practitioner;
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(iv) shall be entitled to give evidence at any inquest or in any court of law as
an expert under section 45 of the Indian Evidence Act, 1872 on any matter

relating to medicine.

(3) Any person who acts in contravention of any provision of sub-section (2)
shall be punished with imprisonment for a term which may extend to one year or with

fine which may extend to one thousand rupees, or with both.
(¢) There is no such proposal under consideration.
Ayurvedic Hospital, Lodhi Road, New Delhi

2078. SHRI P. BHATTACHARYA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of beds sanctioned in Ayurvedic Hospital, Lodhi Road, New Delhi

in male and female wards, as on date and the number of actual beds available;

(b) whether there is shortage of paramedical staff in Panchkarma unit and if so,
the sanctioned posts of nurses and paramedical staff and actual strength working in

each category;
(c) the steps taken by Government to fill the vacancies in the Hospital; and

(d) what steps are planned to install modern machines with upgraded facilities

in that Hospital in place of outdated ones?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI FAGGAN SINGH KULASTE): (a) 25 beds have been sanctioned and
are available as on date in Ayurvedic Hospital, Lodhi Road, New Delhi:

Male Ward 12 Beds
Female Ward 12 Beds
Nursing Home 01 Bed

(b) Yes. Details are as under:

Category Sanctioned Posts In position
Staff Nurse 5 3
Panchkarma Assistants Male 3 M1

Female 3 FM 1




